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No. T- 2/Nama.(IMC)-03/2012-1259
The 7" June 2018
Subject:-  Regarding Revision in constituted Institute Management Committee (IMC) of ITI,
Begusarai
In accordance to Labour Resource Department, Bihar, Patna, the resolution no. - 113 dated
29.04.2008 and 2376 dated 08.11.2011, the resolution no. - 448 dated 05.03.2013 has been partially
amended to nominate Shri R.K.D. Verma, Dy. General Manager (CSR/R&R), NTPC, Badh as
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“‘Chairman’’ in lieu of nominated Shri S.A. Mehandi, Dy. General Manager, (R&R)due to his
transfer.
2. Rest member remain same
Oder:— It is thereby ordered to publish this resolution in government gazette for the
common public and give copy of this to all related.
By order of the Governor of Bihar,
(Sd) Illegbile,
Special Secretary to the Government.
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